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PROOTOF CLAIN BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES

(Under Regulation 17 of the Insolvency and Bankruptey Board of India (Liguidation Process) Regulations, 2016)
26.10.2022
To
The Liquidator
Daulat Ram Jain, Liquidator.
33, Shakespeare Sarani,

Kolkata — 700017,

e-mail- adiispat.rp@gmail.com

From

Damodar Valley Corporation,
DVC Towers. 1st Floor.

VIP Road, Kolkata 700054.

Subject: Submission of proof of claim in respect of the liquidation of Damodar Valley

Corporation (hereinafter referred to as DVC) under thelnsolvency and Bankruptcy Code,
2016.

Madam/Sir,

Damodar Valley Corporation (hereinafter referred to as DVC) hereby submits this proof of claim in

respect of the liquidation of M/s. Adi Ispat Private Limited [in liquidation]. The details for the same are set
out below:

1. N AM& O-l-‘()I’ER ATIONAL CREDITOR Damodar Valley Corporalion (hereinafter referred
lo as DVC) is a slatulory body established under the
(IF AN INCORPORATED BODY PROVIDI: DVC Act 1948
IDENTIFICATION NUMBER AND PROOF OF hiid :

INCORPORATION, 11 A PARTNERSIHIPOR
INDIVIDUAL PROVIDE IDENTIFICATION
RECORDS* OF ALLTHE PARTNERS OR T111;
INDIVIDUAL)

9. ADDRESS OF OPERATIONAL CREDITOR FOR  |Pamodar Valley Corporation. Commercial
CORRESPONDENCI: Department. DVC Towers, st Iloor, V1P, Road
Kolkata - 700 054,
EMAIL-SUBRATA.GHOSAL@DVC.GOV.IN
BISWAJIT.MONDAL @DVC, GOV, IN
SAMRAT.BHOWNIK@DVC, GOV, N
S ——— T ———— “_‘N
URMLDASGUPTA@DVC.GOV.IN
3. TOTAL AMOUNT OF CLAIM, INCLUDING PRINCIPAL : Rs 53-189226/-
ANY INTEREST, AS ATLIOUIDATION —— : Rs 16598
COMMENCEMENT DATE AND DETAILS OF INTERLST o leos8lzLL

NATURE OF CLAIM ,I-().1.'“,’(7['_'“1\1

PN RS 70017300/~
7 IR (RUPEIS SEVEN
g CRORIS,

SEVENTEEN
THIOUSAND AND
~ THREELIUNDRED)




DETAILS OF DOCUMENTS By REFERENCE 10O
WHICH THE DEBTCAN BESUBSTANTIATED

DETAILS OF ANY DISPUTEAS WELL
ASTHE RECORD OFPENDENCY OF
SUIT OR ARBITRATION
PROCEEDINGS o

DETAILS OF HOW AND WHEN DEBT
INCURRED

“«

DETAILS OF ANY MUTUAL CREDIT, MUTUAL
DEBTS, OR OTHERMUTUAL DEALINGS
BETWEEN THIE CORPORATE DEBTOR AND
THE OPERATIONAL CREDITOR

WHICH MAY BE SET-OFFAGAINST

THIE CLAIM e :
DETAILS OF ANY RETENTION OF TITLE IN
RESPECT OF GOODSOR PROPERTIES TO
WHICH THE DEBT REFERS OR ANY OT11ER
pEcurY
WHETHER SECURITY INTEREST
RELINQUISIED

DETAILS OF ANY ASSIGNMENT OR
TRANSFLER OF DEBT IN HISFAVOUR

I AT

COTILLTHE
R
Iu},u_r,tgll

1. Power Purchase Ay een
Augusl 2007 belween
Ispal Private Limiled.

M‘ﬁt&;'?{; ted
“ 3‘3,11 M

2. Monthly lectricity Bills along, wilh arrear
bills issued by DVC.
3. Ledger account/Working for compulation

of DVC showing defaull of M/s. Adi Ispal
Private Limited in tabular form.

1. Disconneclion Nolice issued (o M/s. Adi
Ispat-Private Limited due lo non-payment of
dues.

NIL

Non-payment of bills and invoices of the
operational creditor (DVC) in terms of the Power
Purchase Agreement dated 20m August 2007
between DVC and-M/s. Adi Ispal Private Limited -
made belween the Corporate debtor and the
operational credilor and tariff orders of respeclive
regulalors.

NIL

NIL

NO

NIL
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DETAILS OF 7312 BANK ACCOUNT 10 wiien | ACCOUNT No 0082250010682. R

THE OPERATIONAL CREDITOR'S S1IARE: o) PUNJAB NATIONAL BANK. AN
THE PROCEEDS o

)

TRAN D LIQUIDATION CAN 1yy; NEW MANICKTALA BRAN(%}‘N()”@@&/}»\/ N
ISC- PUNBO008220 Inf &57
MICR No- 700027099 o\
\‘,ﬂ r‘ru, N

L LISTOUT AND ATTACH THE DocuminTs (i) Power Parchase A greement it 2()1_4_’ s
RELIED ON IN SUPPORTOF 1112 CLamM, 2007 belween DVC and Adi Is pal Pri w@_@mﬁu.

(ii) Monthly Lilectrici ly Bills along, with arrear bills

issued by DVC.,

(iii) Ledger account / Working for compulation of

DVC showing defaull of M/s. Adi Ispal Privale

Limited in tabular form.

(iv) Disconnection Notice daled issued lo M/s. Adi

[spal Privale Limited due Lo non-payment of dues.

Signature of operational creditor or person authorised to act on his behalf

e TS ot W ——@M/’WM

Name in BLOCK LETTERS BISWAJIT MONDAL

PEPUTY CHIEF ENGINEIR (COMMERCIAL)

Position with or in relation to creditor

-—
Address of person signing

Supriyo Apartment, Samarpeﬂly, Kestlo pur. Kolkata 700102

*PAN, Passport, AADHAAR Card Othl_le_idt;til&—cz_lﬁailsvareﬂy thAeEEcktiénuCommiis-é‘irdn of India. -
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S % % I, 'Shri Biswajit Mondal, son of Sunil Kumar Mondal, aged about 57 years,
% (_g Sgipriyo Apartment, Samarpally, Kestopur. Kolkata- 700 102, do solemnly

1. The aboye-named corporale debtor was, at liquid
September 2022 and still is, justly and truly indebt
referred to as DVC), in for the sum of Rs.
Thousabd and ‘Three ITundred only).

currently residing at
affirm and state as follows:
ation commencement date,

ed to Damodar Valley
70017300/- (Rupees g

that is, (he27th day of
Corporation (here

inaftler
even Croreg

., Seventeen

2. In respeca of my claim of the said Sum orany part thereof, | have re

lied on and the documents Specified
below: S
a. Powgr Purchase Agreement dated 20t Augusl 2007 between DV and M/s. Adj Ispat
I-’rivge Limited, .
b.

Monghly Llectricity Bills along with arrear bills issued bY DVC.

C.  Ledger account/ Working, for compulation of DVC showing defaulf of
Privlﬁe Limited in tabular form.

e M/s. Adi Ispat
| B By
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¢ Ledger account/Working for

compulation of DVC showing, defaull of M’l.i_’,..{\d] Ispat
Privale Limited in labul

ar form, <Y L{l.‘.ﬂ“;:."

‘;.g,ﬂ’”" (7 '\

. /7 v Sayinen) of

d o M/s Adi Ispat Private ©imited (‘“ o {’,E’,’",*,}"‘Xf’ﬁ‘fﬂag
B o5 )

and genuine 1o the best of my knowledge., illl'()l'll'\.‘:mml .;[;j'dj_l,y'c"llcl,: ' Fs

d.  Disconnection Notice issue

dues.

The said documents are true, valid

Inrespeet of the said sum or any part the
person, by my/our order,
satisfaction or security wh

N g AT
reoll I'have not. nor have my partners or any hi‘:“ll”_'?f','j ior has ":"‘Yr
o my/our knowledge or beliel, for my/ our use, had or received iy manner o
atsoever, save and except the following;

Solemnly. affirmed at Kolkata on day, the 26/[ dayol October 2022,
&MW"&”/

Deponent's signature

Before me,

Notary / Oath Commissioner

Solum.y Affirinea and Decarea
efore me o levzuificatiog
CHITTARAN;.\ GlosH
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VERIFICATION
- - , - , . contents of
I, Shri Biswajit Mondal, the Deponent hereinabove, do hereby verify and affirm that the conten
I RIS ine is false and
paragraphs 1 1o 4 of this affidavit are true and correct to my knowledge and belief. Nothing is f:

nothing material has been concealed therefron.
Verified at Kolkata on lhis_Q_é/_fduy of October 2022

Defonent's signaturce
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Solumaiy Atfirienq A Necrarea
2fore me o ldanification
CHITTMAPJ_;JU\J GHOSH

Regn.No - 13801/31.12.18 G\/
S

WHITTARANIAN. GHOSK Notarn
Advoeate cum Notarv
EwsB 2332008
RE@N NO.- 13801
tigh Court Caiusts
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